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US Prcconditicns on ISRO
2276. PROF. SAURIN BHATTA-

CHARYA: will the  Minister of
EXTERNAL  AFFAIRS be pleased to
wlate:

{a) whag it is a facy that the US.
Goverament have put two pre-conditions
for withdrawing sanctions on ISRO;

(b) if so, what are those pre-oondi-
iions; and
(c) what has been Governmi st’s

rcaction to the same?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA). (a) The US
Governmeng stipulatey three pre-condi-
tions for withdrawing sanctions on
ISRC.

(b) The pre-conditions are:

(i) Poregoing any further imports
from Russia of production equipment
or technology for the cryogenic orbital
iransfer stages that ISRO had ocon-
tacsd to precurs fio-- Rissial

(ii) Providing Russia with as-
surances that cryogenic stages btain-
ed under the contracy will be used
only to launch satellites on the Geos-

fationcrv  Satellifc ¥ aunch Vehicle
{OSLVe ~ad
(iii) Affirm, as a matter of national

policy, Tadia’s commitment to imple-
ment and enforce missile export cont-
rols consistent with MTCR guidelines.

(c) Government pointed oui that the
PP Glnvkosmos  confract contains
adequate assurances on the civilian uses
of the imported cryogenic engines &
tochnology ang that it would mot be
diverted or transferred to third countties,
QGovernment are committed to continue
with the policy of achieving self-reliaace
in the fields »f frontier techmologies
which have a maior bearing on Indwa's
#6cio-economic - develooment programmes

dnd observe sclf-restraine fn exporting
nifssilo-related technologies. As a matter,

1994] lo Queslions 86
of polily, Government have reservations
on adhoc ang discriminatory  expurt
coatrols as envisioned in the MTCR.

tl. §. Statements a qFindrance. to India’s
ewe.s o Restore Norrpley i Jaounu
2nd Kashour

2277. SHRI O, P. KOHLIL: Will the
Minister of EX1ERNAL AFFAIRS be
pleased 1o state:

(a) whether it s a fact that the
U. S. officials continue to make obiec-
tionable remarks about the strife-torn
Sfate of Kashmir as well as  about
Punjab which  tend to encourage ter-
rorism in these States anq hinder India’s
ooy o 1esicre normaley there; and

(b) if so, what diplomatijc measures,
besides merely expressing resentment
over them, Government of India are
adopting to persuade the U.S. Adminis-
tration Dot be encourage ang abet ter-
rorism # India and also not to encour-
age Pakistan to further intensify ner
and Pro-terrorism  activities?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA). (a) and (b)
Certaly recent U. S. statements relating
17 Kashmir and to Punjab have cahsed
@3 ooncern,  Government have  been
conveying their cgacern ang attempting
to put matfers into perspective for the
US Administration  through diplomatic
channels. Our Ambasad~ and other
officials in the Mission|Posts in the US
have been iIn regular touch with US
officials through letters, pzrsonal me=t-
ings etc. US officials visiting Pndia also
meet their counterparts as well as MNin-
isters, Members of Parliament etc. Our
Embassy in Washington is also matn-
tainineg regular contact with US Ceng-
ressmen. Through such measures Gov-
ernment have conveyed tha; unbalanced
references by US officialk on Jammu
and Kashmir and the situation in Pnnhb
only encourage Pakistan and fhe terroﬁﬂ.
supported by them fo continue Wwith
their violent aetivities.



